A TIFR Government of India
faftr va mm FATT Ministry of Law & Justjce
faftr #rt ﬁ?mTDepartmem of Legal Affairs

ATEAT Hae, aé‘ el Shastri Bhawan, New Delhi-1 10001
Tel.No: 23389013 ; Fax: 23388848

No. A-33025/1/20]4-Admn.IV(LA) (Part-1) Dated : 22.10.2020

OFFICE MEMORANDUM

Subject : Lecture-cum-interactive session on R7J Act,2005 & its important provisions

The undersigned is directed to inform that a Lecture cum interactive session on the
subject of ‘RTI Act,2005 & its important provisions’ is being organized through Video
Conferencing on 26.10.2020 from 03:00 pm to 05:00 pm. Shri Niten Chandra.]AS Incharge.
Central Agency Section will deliver the lecture on the above mentioned topic.

2. All the CPIOs and Section Officers/BO are requested to kindly attend the session. The
VC link and necessary details to join the session will be shared through email. Further, a test call
will be organised on 23.10.2020 at 11:00 AM to avoid any inconvenience in attending the lecture
session and the same link should be used to Join the actual session.

-

3. NIC is requested to assist the participants during the test call and actual sessi%n. /)

/
(Raghunathan 1.V~

Under Secretary to Govt. of India

To:
CPIOs and Section Officers as per attached list.

Copv for information to:
1. PPS 1o Law Secretary
Sr. PPS to IS(ARR)
Ms. Rema N, Sr. Technical Director, N|C Cell
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Section [ Name

List of CPIOs and Section Offi

cers/Branch Officers

-_— 0O

Name of CPI1O " SQection homa —
N j Admin-I Sh. A.K. Joshi, DS ‘%%Wx*%
> | Admindi B Y0 S— e L L —
| 3 } Acdimin-w ]] Sh. Suneel Sachdeva, DS R ‘Sﬁf\/‘mﬁfn%ﬁ:ﬂﬁss%' ’ j
l'4 Admin- Sh. A.K. Joshi, DS | Sh. Upendra Ntk i —=~———
IB Advice ‘A’ & °C’ | Sh. Neeraj Rawat, ALA :%MW?\
|6 Advice ‘B’ [ Sh. Bhupesh Verma, ALA Sh. Prateek Kumar Tiw:Ii’ St:p:(ll:)
H Cash J Sh. A.K. Joshi, DS [ M. Rosamma Thomas S(.) P
g ,

Implementation Cell

Smt. Savita Rani Singal, ALA

1
I
[
|
1
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Sh. Ajay Sharma, Su t(L)

| Sh. Debjit Sarkar, Librarian

Sh. Shamsher singh, AD(OL)

Sh. Upendra Nath Mishra, SO

Sh. Upendra Nath Mishra. SO

Sh. Bhupesh Pillai, SO

|9 Judicial Section Sh. Lal Chand Dabaria, ALA | Sh. D. Srinivas, SO
10 Library Research Section Sh. T. K. Malik, DLA ' Sh. Debiit S:
11| Litiation(HC)/CAT section | Sh. Md. Mugeem, DLA

12 | Litigation(LC) section Sh. Jagannath, ALA

I35 | Notary Section Sh. T.K Malik, DLA
14 | OL Wing (Hindi Section) Ms. Savita Singh, DD
15 | PG Cell Sh. A.K Joshi, DS

16 | RTICell Sh. R.K Chaudhary, ALA

17 | Vigilance Unit Sh. A.K. Joshi, DS

Branch Secretariats, Central Agency Section & Law Commission of India

Sh. Manindra Choudhary, Supt(L) |

|

' Branch Secretariat, Kolkata

Dr. Subhro Jyoti Mukherjee,A

Sh. K.K Saha
Sh. Atanu Soman De

LA

Branch Secretariat, Chennai

Sh. Jaspal Singh Dhanju, ALA

Sh. P.R Ramanathan

' Branch Secretariat, Bengaluru

Sh. B. Nanda Kumar, ALA

Rl d I

' Branch Secretariat, Mumbai

Sh. K. Santosh Ramanna, ALA

Ms. Anuradha Sriram

- Central Agency Section

Sh. Raj Bahadur, Addl. GA

Sh. O. P Garwa

S|

Law Commission of India

Sh.A.K. Gupta, ALO
Sh. Raja kar, US




https://emai1.gov.in/h/printmessage?id=1 31318&tz=America/L0S_..-

VIDEO CONFERENCING DIVISION
NATIONAL INFORMATICS CENTRE, New Delhi

VC-ID[Status] 309184 [ Confirmed ]
' DATE 26-10-2020
TIME [Duration] 03:00 PM - 05:00 PM [02.00 Hrs]
| Booked by Rajesh Kumar ( rajeshkr5552@nic.in )
| VCLEVEL 35/AS, Govt. of India
\ MINISTRY Ministry of Law and Justice
| DEPARTMENT Department of Legal Affairs
PURPOSE Lecture session on RTI act, 2005 and its relevant provisi
" VC COORDINATOR pL-Delhi

| PARTICIPATING SITES: (1

PARITICIFAL 2T == ==

- 1- Webroom-DoLAl@Desktopvc.nic.in (Host Studio)
WEBROOM : --Na- Click here to join the VC Session
. OUTSIDE NICNET SITES : -NA-

| External Details : - ()
NOTE: Forany information or modification related to this VC Session may please contact to Rajesh Kumar (Email:

rajeshkr5552@nic.in, Mobile No: 9868939954), Always mention VC-ID for further communication.

Webrooms would be moderated by their respective State / Ministry / Department.

Due to COVID -19 you are requested to attend VC meeting from studio with minimum number of participants to maintain soc

distance.

please do not reply to this mail. This is an auto generated mail and replies to this em
not attended to.

All complaints queries related to Videoconferencing should be registered through our 24x7 NIC Service Dt
website https:/ /[ servicedesk.nic.in Toll Free 1800-111-555

—
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“Cleanliness is next fo Godlinesst

Disclaimer:

This e-mail and its attachments may contain official Indian Gove i i

, . . ‘ rnment information. If you ar

mten'de.d recnple_nt, please notify the sender immediately and delete this e-mail. Any disseyminatiinngnt* e
of this :nfor_matvon by a person other than the intended recipient is unauthorized. The responsibili P
with the recipient to check this email and any attachment for the presence of virusés ponsibiliey fies
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